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Reports and Accounts (2022-23) of the Al Engineering Services Limited, New Delhi;
and the Hotel Corporation of India Limited, New Delhi and related papers
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(i) (a) Annual Report and Accounts of the Al Engineering Services Limited, New
Delhi, for the year 2022-23, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of India

thereon.
(b) Statement by Government accepting the above Report.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)
above.

(i) (a) Annual Report and Accounts of the Hotel Corporation of India
Limited, New Delhi, for the year 2022-23, together with  the Auditor's
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Statement by Government accepting the above Report.

(c) Statements giving reasons for the delay in laying the papers mentioned at
(a) above.

[Placed in Library. For (i) and (i) See No. L. T. 394/18/24]

Report of the Comptroller and Auditor General of India

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS
(SHRI SURESH GOPI): Sir, | lay on the Table, under sub-section (2) of section 19A
of the Comptroller and Auditor General's (Duties, Powers and Conditions of Service)
Act, 1971, a copy (in English and Hindi) of the Report of the Comptroller and Auditor
General of India on Information Systems Audit of selected Central Public Sector
Enterprises — Union Government (Commercial) — Ministry of Petroleum and Natural

Gas No. 2 of 2024 (Compliance Audit Observations).
[Placed in Library. SeeNo. L. T. 652/18/24]
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